Go11 fazsporia Bill
Clamse 11.- (Appeals)
Shri Dattatraya Kunte: [ beg to
move:

Page 7, lines 32 and 38—

for “and within such period as
may be prescribed,”

substitute “within thirty days
from the receipt of the orders” (51)

ShN M. R, Masani: I beg to move:
Page 7, line 27~

after “gection 5" insert—
“or section 6" (39)
Page 7,—

omit lines 34 and 35.
Page 8§

omit lines 13 and 14

Of these three amendments, one is
& routine one. In fact, it is a nustake
to which I want to draw the attention
of the Minister. In the matter of ap-
peals this clause refers to clauses 5
and 10. I may point out that clause
6 is also of a similar nature and i the
Bill had been properly drafted it
would have included clause 6 also
as a section from which an appeal
would lie, This is & constructive sug-
gestion that I am offering to my hon
friend.

(34)

My two other amendments are on
the fundamenta' question whether the
denial of passport should or should
not be made a justiciable matter. Since
it is already 5.30 p.m. Sir, perhaps
you would allow me to continue my
observations tomorrow morning.

The Deputy Minister in the Depert-
ment of Parliamentary Affairs (Shri
Muthyal Rao): Bir, the time has al-
ready been extended by one hour by
the Deputy-Speaker, It would not be
possible for the Covernment to accept
extension of time still further,

Shri M, R. Masuni: I hmthenl
nilttrbnotukln‘
without a third reading. 0

EE
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oppase the Bill during the third read-
ing and we want to divide the House.

An hot, Member: We have to take
up the China question now.

Shri M. R. Masan}: This is a very
important clause., Further, we want
to oppose it during the third reading.

Mr, Bpeaker: Tomorrow wou'd you
be able to finish it in one hour's time?

Shri M. R. Masani; ] think one hour
would be gdeqQuate tomorrow.

1728 hrs

CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC IMPOR-
TANCE

Sikce or INDIAN EMBARSY ™ Pxximne
AND SERIOUS DETERIORATION IN INDIA-
CHINA RELATIONa

Mr, Bpeaker: We will now take up
the Calling Attention Notice,

Shri Seshiyan (Kumbakonam): Is
it a Calling Attention or m general
discussion?

Mr. Bpeaker: Calling
Notice.

Attention

Shri Seshiyzn: SIr, you said in the
morning that the Minister wil make
a statement. So, all parties may be
given opportunities.

Mr. Speaker: There are 50 names
in the Calling Attention Notice.

How could I give opportunity to all
of them?

Shri 8. A. Dange (Bombay Central
South): You may ask the spokesman
of each party to make & statement
That would be easier.

o wy fawy ()
mrew, & afewaefliy i g &
frrfafur fevw & dicdifus Wt
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s w7 sqry eaTar § Wi SdaT s
ffragreat #ogr amw & —

¥ feqa wredia gerara ) ifa
TN s, O F ¥ wead
o #Afewwd warr ¥ fadw @
AY ¥ AT N KT, ¥1q« F11931
® A N wafw awgar
T o i mm owrdw o
ATHT T T H qAE Q. qawR-
AT FHET W @ fRaT ST v
% gk wg o ifqar gro s facndt
AL WY FTAT W G § B w0
F AT WTE-NT A w1 O wY
& fawear

The Minister of Defence (Shri
Swaran Siagh): Mr. Speaker, Sir, hon.
Memberas woulgd be inteiested in the
latest developments about the situation
of our Embassy in Peking. We have
now, afler considerable delay received
a full report from our Charge
d’ Affaires. Members will recall that at
11.00 am. on 17th June, the Chinese
Foreign Minmter suddenly demanded
the evacuation of all members and
their familieg residing in different
parts of Peking in the Embassy com-
pound. A period of two hours was
given for this operation but, by the
time the Charge d' Affaires returned to
the Embassy half hour had already
passed, No cers which were already in
tha Embassy were permitted by the
Chinese to be ‘aken out of the Embassy
compound to bring in the families. It
was therefore necessary to bring in
families living in about 15 to 20 flats
about 3 miles sway from the residence
in one or two vehicles belonging to the

and 2 number of cars and
vans Jant to us by some friendly Mis-
sions, By the concerted efforts of the
Embasgy personnel and these friendly
Missions our staff managed to eva-
Cubte gvery singly, family before the
expiry of the time limit that is within
08 minuies

JYAISTHA 29, 1888 (SAKA)
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Shri M, R. Masani (Rajkot):

were the friendly missions?

Who

Shri Swaran Singh: The total num-
ber of inaividuals 1o the Embassy
today 15 o6 incidding 1o women and
43 cnuaien. Une lamuy eIl 100 (ndia &
day ovelore the siege pegan. Mr, Rbo
who accompanied Snri1 kaghunath and
Vijay w tong Kong and inhe weexkly
Cousler who was 1n Hong Kong have
been asked to stay back in Hobdg
Kong, untd the positon becomes
clear, Hon'ble Memoers will recall
that even before the confinement of
the whote Embassy personnel in the
building, demonstrations by Red
Guards 1n front of the Embassy had
already gone on for seve.al days
Since the actual siege began dey before
yesterday, Req Guards have pre-
vented any access of vehicles to the
Embassy by blocking up the whole
stieet. The so-cailed “masses’ have
smashed every w.ndow and dcor ol
the Embassy buulding facing the
street, and the recepuon rooms which
are ad)acent to the street have been
complete y wrecked. 50 far there has
been no attempt at forcing entrance
1nto the Embassy premuses, Although
a small back gate has been damaged.
Our Embassy reports that hundreds
of demonstrators stocod on two sides
of the Embassy compound and hurled
stones and broken glasses mto the
Embassy compound making it impossi-
ble for movements within the
Embassy between the two wings. No
injury has been caused to anybody
yet but since windows in the recep-
tion and dining rooms of the residence
and other sections of the Chancery
face the road, there is at every
moment the likelihood of stones falling
into the building itself with a possi-
bility of hurt being taused to women
and children. Precau ions are being
taken against this eventuglity. While
all this was going on repeated
attempts made by the CDA to comtact
the Foreign Ministry were frustrated
either by lineg being cut off or by
false excuses, Hou. Members sheuld
realise that the total area -of the:
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Embassy compound is not more than
1§ acres, divided iato two buildings
and a few out houses. Friendly Mis-
sions were prevented from bringing
provisions until this morning, when
some provisions were finally permitted
by two members of the Chinese staff
of the Embassy. Eversince the mege
began there has been a sus.ained
campaign o terrorise the Embassy
personnel. There have been toatinuous
demonstrations, burning of effigies and
dealening noises caused by at least
30 loud gpeakerg blaring away glogans
day and night into this small Embassy
area. Apa:t from the elementary
physical problems this makes normsl
lives impossible for Embassy person-
nel. Hon. members can visualise the
psychological torture to which our
offices and staff in the Embassy of
Iadia, Peking and their families are
being subjected to.

To put it briefly, our Embassy 1s
besieged and the personnel of the
Embassy are virtually held ag priso-
ners. There have been similar sieges
in Peking in the last one year in some
other Embassies but what our peop'e
are now enduring is much worse
mainly becsuse our Embassy com-
pound jis comparatively small. Also,
the only communications we are hav-
ing with the outside world is the
telephone and even in this case we are
told that for full 8 hourg on the day
the siege began the Foreign Office re-
fused to snswer our telephone calls.

In spite of the almost unendurable
strain that they are being subjected to,
1 am happy to announce that, in al’
his messages, cur CDA has conveyed
to us the determinstion of our
Embassy personnel to go through this
ordeal without financing.

The Chinese CDA was summoned to
the Ministry of External Affairs yes-
terday. A most emphatic protest was
Jodged regarding the totally unjusti.
fled and wnwarranted sisge of the
Embassy premises.
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The Embassy was informed that un-
less the restrictions on the movement
of our officers ang personne] were re-
moved and povisions allowed to go
through, within 24 hours, the Govern-
ment of India would be obliged to
take app - 'iate counter measures,
for whic.. . e Chinese Government
will be obliged to bear so'e responsi-
bility. The Embassy was also inform=
ed.that, as regards Mr, Chen Lu Chih
and Mr, Hsien Cheng Hao the notes
already communicated stand. How-
ever, on humanitarian grounds since
it is alleged that they have received
injuries, §t is not being enforced
immediately

Hon. Members must have secen the
reports in the Precss about the unsee-
mly behaviour of the Chinese person-
ne! at the Willingdon Hospital where
the seven injured Chinese have been
receiving treatment. Expert at'ention
has been given to these [njured per-
sonnel, indeed Chinese Embassy Offi-
cials expiessed gralification to our offi-
cers ai the medical facilities and
atien'ion given tg them. The Chinese
CDA during his conversation was also
informed that if, as is alleged Mr.
Chen Lu Chih has suffered injury he
could also be sent to the Willingdon
Hospital where he would receive the
best treatment possible. Notwithstand-
ing a‘'l the arrangements made yester-
day the Chinese Embassy personnel
trled to interfere in the administra-
tion of the hospital. A Doctor of the
Pakistan High Commission was also
brought by the CDA as “a friend”
to see the Chinese patients. The hos-
pital authorities informed the Chinese
CDA that he was welcome to see his
colleagues, but the hospital could not
permit foreign doctors to treat
patients ingide the Government hospi-
‘als. In ths conversation with the
Chinese CDA, It was also mentioned
that. in Peking also, Embassy doctorr
are not allowed to treat patients in-
side Chinese government hospital

Subsequently, the Chinese Bmbessy
personnel] insisted on shouting alogans
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in Chinese and on having a portrait of
Mao Tse Tung hung in the hospital
where the patients were accommodat-

ed, obviously for propagandist pur-
poses Naturally the hospital remov-
ed, obviously from propagandist pu:-
sion and insisted that this kind of be-
haviour 1n a hospital could not be
permitted Four of the patients were
discharged by the Willingdon Hospital
yesterday evening, the three others
are 1mproving steadily There i1s no

cause for anxiety but they are being
kept under observation

Late last night our Charge d'
Affaires :1n Peking was asked to go to
the Chincge Foreign Office He agreed
to go only after proper assurances had
been given about his safe transit
through the demonstrators The
Foreign Office demanded that the
Government of India should permit the
Chinese Government to send a civil
arrcraft to New Delh: to evacuate che
Chinese Embassy personnel njured
in the recent incident on June 16
1967 We have already 1ssued instruc-
tions to our Charge d' Affaires to
inform the Chinese Government that
uniess and un 1l the present siege of
the Embasasy 1s Lifted, the Government
of Iadia 15 not prepared to conside:
such a request

1f the Chinese Government does not
comply with the demands raised n
our note within the specified ume

himit  appropriate counter
will be taken

measurec

S8hri Nath Pal (Rajapur) The time
13 over; the thme has expired

Shri §. Kandappan (Mettur) The

time limit expired at 3 P. M We
should have | some action

JYAISTHA 29,
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&, ny (awq wew WPy, AT
TAERT FT A § | AT N WA qTHNY
¥ gwy § I9 ¥ sheafar v arxst
&1 HY o T fear mar § {4 v
TIATGEY ¥1 Gw o qqq, fage @
® wRw & w ¥ Koy mr, Aww §
Y garary & S

T Y AT A T A vE AW
4wl g Iy m O e
TR EEaT® I d agT ®
IAETQ X a4t qg wATE g oW
WIfeT €0 ST WTREW W7 AT SRAY
¥ ?

Shr: Swaran Singh: I am very sorry
that the hon Member should describe
such a serioug si uation as ‘Mazaak'

ot wy fewd  §3 woR st
¥ &1 WG AT AW J¥A A
stfew TR E | WA TE@TC 9T F 4
@R I ey Y fear g ?

Shri Swarap Singh: I would res-
pectfully urge

ot Wy fawy wEw AW, W
g § A A w1 R e qer g,
T F T E IR R ?

Mr. Speaker: Of course, the call-
attention was there I had requested
the Minister to make a comprehensive
statement because of not only the
points raised here but we also war'-
ed to know what had happened after
3 PM That 1s why we postponed this
tl]l 5:30 P M. to enab'e the Minister
to give some information whether the
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[Mr. Speaker])
siege had been lifted ang if not, what
was the position about it. If the hon.
Minister has some information about
it he can give,

I do not know whether all of you
can put questions. (Interruptions) I
have already told the Minister that
whatever information he has, from 3
to 6 P. M, he can give.

Shri 8 A. Dange (Bombay Central)
South): Before the Minister proceeds
to answer Mr. Limaye's Question....

o vy fa®3 : g7t w7 Qfag
T, RO QAT FIAAE |

Shri 8. A. Dange:... . would he also
give us information as to whether a
counter-request was sent by the Gov-
ernment of India that they would
like to send an aircraft to evacuate
their women and children who are
besieged there and whether the Chi-
nese Government would accept this
request and whether the Government
of India has such an intention. Why
can't we lock up the embassy there
and evacuate our personnel instead
of allowing them to be tortured 'ike
this? That is the point. Let the
Embassy here also be looked up and
let them also go.

Mr, Speaker: This will come in
‘questions’. That is, of course, a per-
tinent point. We read in the Press
today that they had asked for permis-
sion to send a plane to take the
Embassy staff. Whether such a request
has been made by us is the question
Of course, the main thing is whether,
after 3 P. M., any other event has hap-

pened

Shri 8. A. Dange: Do they wish to
send a ship?

Shri Swarag Singh: I would appeal
to the hon. members that we should
not treat it as a political issue; it is
a petiona] issue snd we should all
approach this problem not with a view
to criticising the Government, but we
should view it as s problem that we
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have to tackle and tackle jt consistant
with our national honour ang dignity.
dignity. (Interruptions).

Shri Kanwar Lal Gupta: (Delhi
Sadar): Let him tell us what he has
done.

Shrj Ba! Raj Madhok (South Delhi):
When we haq fixed that this would be
taken up at 5:30 p.m. we did s0 in the
morning on the understanding that he
would have some information,

Mr. Speaker: I have myself amd

that,

o wq fawd - worw gEew, ¥
faw gy Y T § fRw @
¥ for vy w7 @ & | wuTy WA ag
FE AT, W W G167 0
I TIM AT R®E !

Mr. Speaker: Let us hear the hon.
Minister now.

& axw fame; awdS; (FEan-
) : 7 T 99 §, g T AN
X § v & oo awlw Aify
e ¥ e &y ?

Mr. Speaker: 1 shall allow the hon.
Member to put Questions later.

o wzn famé; wwddy - Tw A
g% § & ot wraR g fear § (v ax
T, g ¥ weiiew w1 o few
my ...

Mr. Specker. On behalf of all the
Members, I have done that myself, But
hon. Members are not aliowing the
hon. Minister to answer, Let us alloW
him to say. .

Shri M, L Sendhi (New Dell): We
want action.
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Shri Swaran Bingh: We have not
received information that the siege
has been lifted, and we are proceeding
on this basis; for further steps that
we should take we are proceeding on
this basia that the siege of our
Embassy in Peking continues, and it

is our intention to take a decision on
our side, and we intend to deliver. ...

An hon, Member: When?

Shri Swaran Singh: . . . a note to
the Chinese representative here some
time this evning.

Mr. Speaker: Now, we shall have to
think about how we shall proceed with
this, Many hon. Members want to ask
some questions and elicit information,
or agk for clarifications. Or they may
also like to make some suggestions.
There are 50 names on the list before
me, and 1 cannot possibly call all of
them.

8hri D. C. Sharma (Gurdaspur), We
on this side of the House are also equ-
ally concerned,

Mr. Speaker: Apart from these 50
Members, there are others also, The
House consists of five hundred odd
Members. I know that. There are 50
Members who have given notice of
this, But I shall not be in a position
to call all of them, May I, therefore,
call one from each party, and two or
three from the Congresy side also?

Shri Nath Pai: Why there or four
from that side? None from that party
should be called

Mr. Speaker: It has been agreed to
by all of us that 50:50 would be the
sharing between the two sides .

Shri Nath Pai: All these gifficulties
have grisen hecause of their bungling

Mr. Speaker: This is a matter about
which we are all aggreed. Naturally,
we are all worried about it. There-
fore, may 1 request hon. Members to
keep a little calm and speak one by
one? After all, Government also are
equally anxioug to do something. But
perhapy thay would need time. (In-
terruptions)

1880 (SAKA) Indian Embassy 6022
in Peking (C.A.)

Whatever that may be, let us not
start talking simultaneously. It j3 no
use ten Members getting up and speak-
ing simul aneously. I would call one
Member from each party, either the
leader or anybody that the leader may

suggest, Let us have some order in
th‘u.

Shri S. Eandappan: He should give
sraight answers.

o aq fawd : qeam wET, WY
@A g 1 v feeamey aw ¥
AT FATT EF ¥ | EW TR A
Mr. Speaker: If Shrj Madhu Limaye

has not got an answer for any of his
questions, he may say that.

o wy fam? . AR T W W
g TaTe AEY WA &, 98y IT BT TATw
T OHy

Mr. Speaker: That is what I have
said. It the hon. Minister can give
any extra information, I shall be cery
happy. If not, the hon. Member ¢an
ask for it again There is no difficulty
about jt,

of wy famd - W ogw {7
varq feeamgd, 9@ & anw warw QoA
w1 FY%T ST |

Mr. Speaker: Has the hon. Minister
any other information to give?

Shri Swaran Singh: I have given
whatever information was available.

ol ®o w10 fawrey (wfemr)
vt vy fomy e ¥ Y wre-gEe
Afew w1 R, Iud oo} anmw §
37 71 w7 frfrezT aga & wf fen
) Sat @ ¥ FEL WL P 7 AN
gz IETAT §, TET & AT ¥, i
Wt & X F I &7 N www ot
frar g1 @ fad ge Rz w W,
T WO I8 I |



6023 Sispe of

Mr, Speaker: The hoo, Member is
perfectly right . . .

Shri D. C. Sharma: We do not stand
when you are on your legs, . . .

Mr, Speaker: I do not expect him to,

Shri D. C. Sharma: But the fact of
the matter js that the hon. Minister of
External Affairs has said nothing more
than what we have already read in the
papers this morning. What purpose is
then served by this calling-attention
notice® Wha' 1s the use of rakring
this matter when we are going to get
a rehash of the newspaper reports
that we read this moming in Th«
Hindustan Times, The Statesman, The
Indian Eapress, The Times of Indic
and all kinds of other papers?

Mr. Speaker: I entirely agree with
the hon, Members. But if the hon
Minister says that that he has no addi-
tiona] information to give, I wonder
what the Chair can do . . .

Shri Randbir Singh (Rohtak): Let
him make the statement tomorrow,

S geN WX tEny (INT)
yaTt gaAr g ¥ Ay frmagd

Mr. Speaker: No please, After all
both the Foreign Minister and 1ihe
P-'me Minister a~e here. Whatever

information is available, they will
give If they are not able to give mor-e
information. the Chsir cannot neip,

o Wy fawy : weAw AERT @
¥ ¥ ¥ gimwtw &, oY gt o WW
TEWT Y ATHT 9T | A LA & oW
rafrrm T w Ay
Fet wgRm wrAEre Af & 7

wat ey arer # ft ot & AT
¥ fody agt & O g w1 ¥ e Ttn
wry fednft A o}, w7 @
MR Gl 7 N
s ursdw &7 feew § W@ N ww
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Fww qoc ¥ qor wifgy 1 W & W@
wTq wr gEre g & wor fear § fr g
% I ¥ ¥ Uw qer gyre gUT |

Shri Swaran Singh: I have got this
information about the press conferance
in Hongkong. It wag cancellegq be-
cause Mr, Raghunath way to report to
our Government first. The presg con-
ference was helg on Mr. Raghunath’s
arrival here yesterday.

Shri M. L. Sondhi: Was it on Chinese

advice because it took away all the
significance from it?
Shri Swaran Singh: 1 have said

that 1 have npo further information.

! wat mw q o A9 W
®T yura ot amr wifgd 1 ag A fa--
2 fF 3 T & I HORTT WY v A
et & | qE AEY AAWTYT ATAT AT W
Nrear g ?

Shri §. S. Kothari (Mandsaur); Th=
onl way-out 18 ‘o sever diplomatic
relations and close the chapter.

Shrjy N. Dandeker (Jamnagar); Mr
Speaker, 1 reslly wish on a matter
like this it was; the Prime Minister
who had dealt with this and who
should have repl:ied because this Mini-
ster. who has in fact only just seen
this statement which he has read out
hie a habit of provoking the House
i"to a situat:on to which he himself
then refers as undignified. 1 really
think this ig a very difficult question
and it is » matter which we ought t©
approach quit» dispassionately.

To begin with, I think 1 am right
in saying that our Embassy Staff in
Peking. tolh thos¢ who have come
back as well ag those who have C
mained there, have suffered grea!
humiliation. We have followed thes”
terrible happenings not oaly with
great anxiety and but also
with a greai senge of humiliation in
‘his country. It everybody here feei
strongly about this, it is because of
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position
Vis-a-vis

the humilia ing ang servile
we have been accepting
China in the last five years. Every-
body without exception was of the
opinioin that after the Colombo dis-
cussins failed, a. least then we should
have severed diplcmatic connections,
or we wshould have done so anyway
when in Peking and all over China
there began this stupendous, organised
mob terrorism, or at least lately when
other foreign missions have been so
terrib'y  bad'y trea’ed—even our
frien”’s the Russians’ and various other
missions. But we Just seem to go on
taking this lying down, even  when
kicked about, humiliated and so on.

This is really the crux of the whole
thing, that the Government do not
seem capable of taking any dignified
attitude, any dignified action.  The
minimum action which seems to have
been called for at the present juncture
should have been the severance of
diplomatic relations.

Today, the governments yltimatum,
if T might 5o call it, expired at 3 P.M.
They are now going to sit and think
of what they are going to do, Good
heavens! Sir, I thought even when
they issued this ultimatum, their mind
would have been clear as to what they
were going to do when it expired.

Sir, if I am guilty of taking this to
the leval of passion, I am sorry; but
these things provoke one. Anq when
one adds the pontification ny the
Minister, it really makes matters worse
because, right throughcut the country,
there is a senze of humiliation and -
dignation. Thera has been a sense of
hrenilaition righ s'nze the India-Chinn
war; there has been humiliation at the
way they have been treating our notes
and protests and the massive corres-
pondence that has been going on to
Nno purpose.

The Minister says other missgions
have also been treated badly. So,
everybody cught to have known what
we were in for. Thercfore the firs!
question that really does arise is; is
the Government ever going to assume
a.dignifieq stance, a posture of dignity
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in this country and tell the Chinese,
“we will not have anything more to
do with you”? and will they stop all
this business of keeping windows 2pen
with China so that they can throw no
more dirt at us?

One other question is this, The
Minister mentioned that in our plight
other missions were helpful, friendly.
Is there any reason why he does not
mention their names? Could we have
the names of such people on the spot
who helped us, to whom we <chould
ot least acknowledge thanks for the
assistance they have given? It seems
to be a particular puerile kind of
attitude to take, to be kicked around
ourselves and not have the decency
to mention the names of people who
have helped us, as to which, if the
Minister will not do it, at least some
of us here would like publicly to thank
them for the assistance they have ren-
dered.

Mr. Speaker: Shri Madhok.

shri Nath Pai: This will not do
please. I submit if we want ‘o get a
worthwhile reply. This blanket reply
does not help, we have never benefited,
Lot every auestion be separately re-
plied to.

Mr. Speaker: After all, it was only
an opinion expressed.

Sh+i M. Dandeke::

questions,
»

My, Speaker: The guestion is whe-
ther we are going it break our reia-
tions with them. The same or gimilar
qucstions may be asked by other mem-

evs aleo. It is already five minutes
to six. If ten or twelve p=ople are to
ask similar questions, I do not mind,
let us see if repetition will not be
there,

There were two

o

Shri Swaran Singh: I do share the
indignation of our people at the atti-
tude and behaviour, uncivilised beha-

viour. of the Chinese towards the
members of our mission, and, as I
haye already indicated, at 6 . m.,,

within a few minutes from now, it is
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our intention, taking everything into
cansideration, to impose restrictions
on the members of the Chiese staff in
Delhi, and they will be on & recipro-
cal basis. The type of restrictions
that are imposed on the memberg of
our staff there in China, similar res-
trictions are intended to be imposed on
their staff in this country.

The severance of diplomatic rela-
tions is a bigger issue, upon which we
should take 5 decision not when we
are faced, with. this immediate pro-
blem. We should try to set'le this first,
and we should not link the question of
severance of diplomatic relations with
this. That is g bigger issue, about
which the Government position has
been clarified before, and there is no
alteration in Government’s policy in
regard to the continuance of diploma-
tic relations,

Shri N, Dandeker; | wanted the
names of the missions. I would like
to thank those {riendly countries.
Which are those countries? Why is he
suppressing the information?

Shri Swaran Singh: I am not supp
ressing anything. At the present
moment I have not got the names of
those countries. I will communicate
them as soop as I get the names,

Shri Daandeker: Do I un.rstand
that the Minister does not know who
were friendly to us?

Mr. Speaker: All countries ore
friendly. He should get information.
-

Shyy 8. Kandappan: On a point of
order, We are discussing such an im-
portant lssue,

8brl N. Dandeker: It is extraordi
pary that the Minister shoulg not
know the names of the friendly mis-
siong who helped us. I would like to
say from here, many members would
like to express. our thanks to these
missions.

Mr. Bpesker: We have 20 many
friendly nations. It i a questlon of

the friendly nationy who helped us
there.
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Shri 8. Kandappan: On a point of
order. We are discussing such a vital
issue and the Minister gays *hat he
has no informstion. In an yesterday's
English daily from Madras, I bave
seen the names of those countrie? em-
bassies that had helped us, Why could
not the Government get that informa-
tion?

Mr, Speaker: It iz a question. What
is the point order.

oft vy femd : Ty 5w wY w@ @
g7 qgd 4@ wewwn pfew s
wi T ol § ?

W A WIW g FW awary
¥ o3 AW a7

Shry Swaran Singh: 1 would appea!
10 the hon, Memberg that they should
be a little more indulgent to me be-
cause I depend upon the information
that I received from the E. A. Minis-
try. After all it s my intentiop to
give all the information that I have, 1
have just received information that
the embarssies of Bri ain, France, Yugo-
slavia, Socialist countries . . . (Inter.
ruptions) Indonesis snd the Scandi.
navian countrieg helped our mission..
(Interruptions.) 1 would like to assture
the hon, Members that it {s not my in-
tention to suppress anything; after all
I do not get anything by suppressing
any information. I will pasy on oll
the Information that 1 get from the
Ministry. If on any specific issue
they want informatlion, [ will try my
best to collect it

Shri Hem Barsa (Mangaldai): This
morning, you directed the hon. Minis-
ter to make a comprehensive state-
ment. The names of these friendly
nationg are already in the Press; We
hsve read about them. Whan this
question was put gpecifically so many
Ministers run to the official galler.
and the official gallery have given him
s list and that list aleo ig DOt comP
lete. That is the trotble.
Shri Bal Raj Madhek:

The bon
m&“”-ﬂum
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are going to take reciprocal action
ageainst the Chiness in the Chinese
Embassy here. This has been the prac-
tice; we have been behaving as reac-
tionaries. The Chinese take some ac-
tion and we react to that. What the
country needs today isg a positive
&pproach....

(8hri Hem Barua: 13 it not a
meaning, 8ir?

Shri Bal Raj Madhok: The hon.
Minjister says that we should be in.
dulgent to him and that it 1s a
natiopal guestion. I agree with him
that it is 30 and we should have a
national policy towards China. The
people of India want 3 positive policy
of which there shoulq be at icas
four planks: first, break of diplomatic
relations with China; second, raise
the issue of Tibet and repudiate the
treaty of 1854; third; withdraw support
to Chinese entry into the UN, ana
fourth, establish friendly relations
with those countries which are interes-
ted in containing China gnd which are
threatened by China. These are the
four planks of worthwhile, nationa,
positive policy towards China. The
Government talked of nationa] danger
and I agree with it. Is the Govern-
ment prepared for sitting down witn
the other national parties of the
country and evolve a national policy
on these lines of which the first plank
i3 the immediate break-off of diploma-
tic relations with China? That is mYy
specific quastion.

new

Shri Swaraa Singh: The specific rep-
ly is that at this stage, this quostion of
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such background what did the Govern-
ment do all along to prepare our own
embassy staff and to bring all the
families of our embassy together? Why
have the Government failed in this
primary duty of giving protection to
them and maintain the dignity of our
embassy in Peking?

Shrl Swaran Bingbh: Sir, let us not
forget that the primary duty of afford-
ing protection to the members of any
foreign mission is that of the host
government, It is our responsibility
here 1n Delhi to provide protection to
members of the diplomatic corps of
other countries. (Interruptions).

Mr. Bpeaker: Please hear him.

Shri M. L. Sondhi: It is an frrele-
vant reply.

Shri Swaran Singh: 1 wish rele-
vance were the virtue that should be
followed by the other mdel It is
extremely relevant. This is the res-
ponsibility that iz accepted in inter- -
national practice, that the host coun-
try 1s to provide protection to the
members of g foreign mussion, (Inter-
ruption). It 18 true that when a
special situa.uon arises or there is a
special danger, then we have speci-
fically to take up wi h the government
of the country to which our diplomats
are accredited, to take special mea-
sures. In this particular case, our
members of the mission were staying
in different flats, and there was no
lack of security as such. When they
were living in those various flats, on
this occasion, as 1 have said, the
Chinese authorities asked the mem-
bers to move into the embassy build-
ing, and in accordance with that, we
moved them quickly into this build-
ing, because this was what was re-
quired by—Interruption)—Now,, this
was an unjust and uncalled for
requirement by them; they should
have afforded protection to our mem-
bers of the staff even in the flats thay
were residing. They hiled in their
duty and they illegally asked
people in an unjustified manner,
members of our staff and othere-do
move into the embessy bullding.

ﬂ
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Skri 8, A, Dange: I am not raising
Questions of long-term palicy just now.
what is at s.ake is the safety of the
women and children bemeged in the
Indian embasay, and the safety of ihe
staft there. The Chinese have asked
that they want to send an aeropiane
to evacuate their personnel. Is ihe
Government prepared to send an air-
craft on our part to evacuate our per-
sonnel which is already besieged? The
Minister speaks of reciprocal beha-
viour. The Chinese leaders, whatever
their diplomatic notions may be, in the
present circums.ances they are shown
to be highly cultured gangsters and it
is such a relationship that is estab.
lished by those gentlemen with our
peaple in Peking. ] hope the Minister
is not calling for reciprocal barbarism
on our part. Please do no!: do that.
But then I would request that we do
send our aircraft and do not go in
search of a ship to go to Hong Kong
and evacuate them, evacuate our
women and chij{dren. I want to know
whether the Government is prepared
to do that

The Prime Minister and Minister of
Atomic Energy (Shrimati [Indirz
Gandhl): We do intend to send a
plane, and we do not intend to allow
their plane to come tll they have
given permission for our plane to come
and for cur people to be brought in
safety along with their luggage.

Bhri D. C. Sharma: The hon. Minis-
said very wisely that we should
make it a party issue,—I agree
him,—and that we should discuss
the internationgl plane. I want
ask him, how are you going to
it on the international plane,
China is not a member of the
when China is not friendly to
of the nations of this world,
China is living an isolated, alie-
existence, and when China has
throughout history as a
tor of torture? I think
has read the history of
with me that China
as the great inventor
China has inflicted

dlplomatic corps, aot only

HEH
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physical torturs, not only nervous
torture, not only mental torturs, but
also spiritual and psychological Lor-

ture, when China has done all that, 1
want to ask the hon. Minister—

Skrl Hemn Barua: What i3 spirituad
torture?

Shri D, C. Sharma: You cannot
understand it. (Interruptions). S8ir,
may I know in what way he is going
to solve this problem of evacuation of
those persons from there on an inter-
national plane?

Mr. Speaker: The Prime Minister
has answered just pow that an aero-
plane will be sent,

Shri D. C. Sharma: Did he no! know
that the Chinese diplomats here eva-
cuated their families long ago? Did
he not sce the writing on the wall,
when they had evacuated their faml-
lies, that something was brewing there
and something was going to happen?
Why is it that he was |n the dark
about ai] these (hings?

Shri Swaran Singh: I have nothing
to add to what the Prime Minis er has
said about the evacuation plan

Shri D, C. Sharma: How is he going
to make this issue apn international
issue?

Mr. Speaker: Dr. Lohia.

o T & ge Wifgur (var'y).
wsaw wgreg, urr # yu fear @ O
@7 §, wife ¥ ¥ oo SO
wry foar § it Wi wg Wiy ot g
e ¥ & §f pur owwnht Wicow ¥
aft Frrfest ot fiege wer W<
T f
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o T AT ®fgur : qu
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& a1y ot af wafy, a1 3w & dar wia
gut & | wat §fam & oA -
fedi w1 F Bl fger P A7 A &
forar g1 Y wa &% war gy mar gar ?
QT ¥ & FICAT & FTR ¥ H
et a1 ot fgemr Wi ¥ & foqr
o % Y 7Ar Qar ! Afew fer o s
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o1 XA qAY qEt A et §—
Y g T fe & e @1 Qg
f—® W a wen wa @ fe
T 2 WY I B 9947 JAT ¥
T il ag N a7
traxmigmfmafm T QR E?

Mr. Speaker: That is not the ques-
tion. We are not discussing that now.

WMo T mA.FT WifgaT : uTr @
www uT ag7 §, % fe g aw T @
wfieer & wrg fawry fear ond, aat
wiw w7 R ? oW o & Og
Y worar wat § fe i ¥ W OE dR
T B w1 g fe Wi ¥ pamw
& ST W PR gur W, SR & T
¥y 1 FoewrE Fox far IR, Wi
B s} wtar | qw FeT O ag
sy ekt R 2 @
£ & i IR womy W 0% AT w

W1 § 1 W T ¥ Al gTeRT Wi A

WY | wiwr 3g g fs i &
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pared to answer it 1 will be wvery
heppy. R L

Mo mqﬁuﬁlfw:ﬁw
wary A e Wit gafar @ Wt
A g &

Mz, Speaker: If he is prepared to
answer I have no objection. After all,
even while putting a Question, =s
somebody said, there is no use using
a language which will be rather
wounding the feelings of the other
side. If the Minister can answer some
of the points raised by the hon. Mem-
ber, he may do so.

8hri Swaran Bingh: Sir, you rightly
pomnted out that it 18 a Dbigger ques-
tion of policy. According to Dr. Lohia
a certain policy should be adopted by
the Government. He has given
reasons, which according to him are
weighty reasons, why that particular
policy should be adopted, I think that
in a Calling Attention Notice, at this
stage, when perhaps we elicit informa-
tion or give information, these ques-
tions as to what should be our policy
or whether any alteration in our policy
1s required, these are bigger conside-
rations which can be discussed in the
course of the debate when the
Demands for Grants of the Ministry
of Exiernai Affairs are taken up. Per-
haps on a Calling A:tention Notice 1
cannot do justice to the bigger lssues
really in short replies. No question
of fact has been elicited. He has put
forward only certain views that should
be adopted.

Mr. Speaker: [ thought some discus-
sion would have been necessary.

ot vm Aww Trew: wsw AP,
WAET BT AWy § 1 AT QO 7w
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Mr. Speaker: He is repeating the
question in the form of a point of

Mr. Spoaker: Will you kindly sit
down?

Wt ww fowd : wmw agnw,
s do fram g ) ey e 82
qE TATH JSTAT QT | BY AT A WY
W ¥ g S gawt wdfiar 8
w T @ ¥ wwifeg ag 7ft sgeg
W 9w ¥1 Tax ¥ fe v ot gararw
a1 2w § v formet st oy ot 7€
ar fad a9 wrwRw gwT @Y 7 e

ot orara Tff & <@ & o e et anfigmma
qHAT TR WG R

Mr. Speaker: He has said that.

Shri Umanath (Pudukkottai): Sir,
I express our grave concern at the
siege of our Embassy premises, of our
diplomatic personnel, of our women
and children in Peking. I submit that
this siege is unjustifiable and un-
warranted,

Shri Frank Anthony (Nominated
Anglo-Indians): Very mild language.

Shri Umanath: If the Chinese Gov-
erament had thought that there was
wnything wrong on our part, it was
up to the Chinese Government to have
taken up the issue at the diplomatic
level. Further, what wrong has been
committed by our innocent women and
children and our diplomatic personnel
there? These are all matters to be
taken up at the diplomatic level
instaad of resorting to siege and
similar things
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In this connection, I would like to
submit that what happened two or
three days 8go in the Chinese Embassy
premises in India, the assault of the
Chinese and the pulling down of the
Chinese flag in our capital here made
our position morally weefl.... (Inter-
ruptions).

Shri Randhir Singh: They slapped
our police and you are justifying it.

Shri Umanath: The other day, when
Shri Chagla referred to the question
of their entering the premises, he
said—these are his words—fortunately
they did not enter the premises. This
should not be tolerated at all. It is
unfortunate that such a thing should
have happened here. Anyway, 1 am
glad that the Prime Minister has
announced that the Government pro-
poses to send an aeroplane to Peking
on a reciprocal basis to evacuate our
families Apart from this thing, apart
from the measures and counter-
measures, in view of the anti-climax,
[ would like to know from the Gov-
ernment whether any efforis are con-
templated through such embassies
which are friendly with both countries
to bring pressure on the Chinese Gov-
ernment to resolve this particular
incident that has just now arisen?

Shri Swaran Singh: It is not neces-
sary to invoke the help of any other
Mission for resolving this issue. We
are directly talking to the Chinese
through their Mission here and
through our charge d'aflaires in Pek-
ing.

Shri R. K. Sinha (Faizabad): The
question of China, as it has arisen in
view of the provocations, is a political
question, and it is time that we assess
our position politically because in
international politics we should pot
permit China to be the first to initiate
certain measures and we are to reply
to it. China is trying to test
policy of non-alignment, our policy
progressive independence, our
city to decide issues on merits,
I wish to tell Dr. Lohiz apd
friends on the other side....
ruptions) .

ot

1T



6o3g Stege of

Mr, Speaker: I thought he was ask-
ing a question.... (Interruptions).

Shri M, L. Sondhi: Do not moralise..,
(Interruption).

Mr. Speaker: Ask the Minister

whatever you want. ... (Interruption).

Shri R. K, Sinha: | wanted to join
with Dr. Lohia in saying that every
son and daughter of India will defend
the sovereignty of the country. People
on this side of the House are not in
disagreement with the sentiment but
before ] say something people on the
other side start howling. They are not
prepared to hear one Member of the
Congress Party.... (Interruption).

I want to say that the Chinese Gov-
ernment is behaving so dictatorialiy
because it has been provoked by the

fact that we successfully defended the’

Arab cause in West Asia. They need
this opportunity because they wanted
to prove to the people in Asia and
Africa that they can challenge the
Government of India any tirpe they
choose. That is why 1 want to point
out to the Minister that a policy of
national defence, of national sove-
reignty and of standing up to all the
threa's of China is the only way to
deter the Chinese. ] want to ask the
Mirnister whether China today is not
isolated from the other socialist coun-
tries, whether the Chinese who give
serious warnings every time to
America and Taiwan are not tin
soldiers and whether the Chinese who
are not able to defend their allies in
North Vietnam-—whether these very
Chinese can hope to challenge our
policy of non-alignment and test it. I
want to tell the Minister that if he
wants to contain China, with proper
pursuit of our policy of non-alignment
and peaceful co-existence we should
try to show the Chinese that we are
prepared to pay tit for tat. We should
also tel]l the Chinese that we shall cut
down our staff in Peking and, if neces-
sary, bresk dlplomatic relations.

Shrl Swaran Bingh: I arh |n agree-
ment with most of what ‘the hon.
Member has sald. About the opers-
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tive part, we are tlready conscioms of
the fact that Indis faces a constamt
threat fron: China. It is for this
reazon that we. are always conscious
of strengthening our dafences to mest
any challenge to our sovereignty and
our integrity, In that I am glad that
there is unanimity amongst our pecple
and de:ermination to defend our coun-
try, our honour and our dignity.

o TH HA.XT HgaT : wT yfy-
TITFE AN ? ¢ A W
W *7 & afexd wewt g § o owgt
TETE ? W OET g ?

Sbri Swaran Singh: 1 was in fact
re-echoing the sentiments some of

‘which were expressed by Dr. Lohia

and ] do not know why he should feel
angry over this. We have got the
national policy of defence and we are
pursuing that policy.

Shri Nath Pal: Mr. Speaker, I would
beg that we keep a gense of propor-
tion. There i2 a danger that we chall
lose a long perspective by allowing
ourselves to be swept off cur feet by
the temporary posture of heroics.
What the Government is now trying
to do is to try a posture of heroics.

1 fully endorse what Shri Dange
said and 1 was glad that even the
Swatantra did that, We cannot meet
the Chinese challenge by this kind of
an improvised, ad hoc policy, hand-to-
mouth and day-to-day policy. All the
difficulties are arising because of the
failure of this Government to evolvea
long-lerm strategy and then Alting
daily tactics into that, The Chinese
have a long-term strategy towards this
country. They know that this demo-
cratic country cons'itutes the biggest
challenge and danger to China. There-
fore they want to go systematically
exploiting every opportunity to dimi-
nish the influence of India, to make
India the laughing stock of Asia, ‘0
make Indls a non-entity and to make
India a laughing stock of the world.
Systematically they are prooseding
towards achieving this obdective. Bu!
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this Government has no policy towards
China, It never had it, It never
understood modern China.

I will like to point out to you here
what Izvestia is talking about China.
In the latest article, the Izvestia—
they are Communist allies and
brothers belonging to the same
family—reports that the Peking
cowards dare not help the people who
are trying to raise their banner for
freedom in Hong Kong. [ would hke
{0 ask the Minister why these Chinese
who never miss an opportunity to
whip an insult, a humiliation, on
India, who will talk in the loudest
terms so far as India is concerned,
will be extremely cautious; whenever
it comes to confronting a major power,
be it the Soviet Union or be it the
U.S.A. Take the question of Qumoy,
Matsu or Hong Kong, take the ques-
tion of Formosa or Taiwan. The
Chinese claim it, but they will never
dare to raise their little finger to
exercise their authority, Then, take
the case of supporting the people of
Vietnam. They accuse others of
betraying but they themselves will
never do anything. But why they (o
it in case of India is because they have
found a measure of this weak-kneed
leadership.

Today we are going to sa'ixfy our-
selves by doing this and that and by
giving an ultimz2tum. I am not going
to be satisfled w:*h this. This country
is not going to be satisfied wi h this,
We want to know this from Mr.
Swaran Singh and, if possible, from
the Prime Minister; are we going to
€0 on living with China on a day-to-
day basis or are we going to evolve
2 national policy? He began by ask-
Ing for the support of the national
policy. 1f the policy is to be what has
always been, that is, the total absence
of policy, always reacting to the
Chinese Initiative, if the policy is to
be of appessement and of kotowing
the Chinese, we are not going to sup-
porft him. Do we understapd this
perverse, mdistic, behavoiur of the

in isolation or is it part of a
schame? This is immediately
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followed by the explosion of & hydro-
gen bomb. I must say, I would pot
like that we pay in smal] matters tit
for tat but I would like that on major
issues we confront China. It is no
use burning Chinese effigies In
Connaught Place.

May I ask him: Is he even now pre-
pared to sit down with others and
try to evolve a national policy, e
policy of firmness, a policy of self-
respect, & policy of self-interest, a
policy of liberating the territory that
the Chinese have occupied? If you
huave such a policy, the nation js with
you. The nation is not with you in
the policy of kotowing Chinese. He
siid that we have only 1§ acres in
Peking Does he know that we have
given them 15 acres here? Thig illus-
trates how we are surrendering every-
thing even in the matter of establish-
ing an Embassy. The Chinese gave
us 14 acres and we are giving them
15 acres 1n the Diplomatic Enclave.
Are we tolay at least aware of the
danger of China, of the possibility that
this may be a prelude to something
bigger, of exploding the hydrogen
bomb, of the mischief of Peking and
of the statement from Pindi? Are we
aware of a!l this? Are we trying to
meet them 1n a grand manner as they
are trying to evolve it?

Shri Swarap Singh: On this bigger
1ssue, we have been following care-
fully the postures of Chinag in the in-
ternationa] sphere and the way they
have functioned in As:a and Africa.
I think, it will not be fair on the part
of the critics of :he Government’'s po-
icy to say that we have ignored
China's postures In fact, there has
been confrontation with China on
the diplomaic front in Jakarta, in
Algiers, in the Afro-Asian world, and
we are fully aware of the Chiness
designs in the Afro-Asian world and
what their postures are.

On this question of Sino-Pakistan
collusion also, it will not be fair for
the critics to say that we are not comn-
scious of this danger. In fact, both
tha Extsrnal Affairs Minister and me-
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{Shri Swaran Singh]

self and my predecessor, Mr, Chavan,
have been aware of this danger. We
are not unaware of this danger. We
have always informed this House and
we have been informing the country
of this danger and what steps we have
been taking to counter that. As to
what js the best way of countering
the Chinese menace, one view is the
pursuit of vigorous, progressive, poll-
cies and sirengthening of the non-
aligned world and always champion-
ing the causes which are not liked by
the Chinese—that is an important
measure and an instrument to counter
China. It is a fact that China is in &
atate of isolation and, therefore, seve-
ral aggressive postures. ..

Some hon. Members: No, no.

TNo YW wAE: dfgm : w0 WA
g @ § wow wrey wfer vl
U LN U

Shri Swarap Singb: . .that they
are adopting are not wholly unrelated
to that sense of isolation and that
sense of failure in the various diplo-
matic moves in which they indulge.

Shri Bal Raj Madhok: Is he speak-
ing to the House?

Ehri Swaran Singh: I know that my
hon. friends belonging to Jan Sangh
and Swatantra Parties and others are
pot in agreement with the Govern-
ment's policy on that jssue. Whereas
the objective js clear, we feel that the
method that they are suggesting is not
an effective method. 1t migh! be talk-
ing tall, but that is not an effective
method. 1 would like to assure this
hon. House in all sincerity and

humility. ...
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Shri Swaran Siugh: To that we are
the last to indulge in heroics. It is
not our intention to indulge in heroics.
We view this problem with al] serious-
ness; we view it as a grave problem
and a serious problem, and the steps
that we take are taken after careful
calculation and there is no element of
either bravado or heroics in our
attitude,
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Shri J. B, Eripalani (Guna): I
would only remind the acting Minis-
ter of External Affairs about what our
late Prime Minister, Jawaharlal
Nehru, said once in this House, that
whenever in history China has been
united and strong, it hag been aggres-
sive; we have to live with this aggres-
sive neighbour. 1 am sorry, but 1
agree with Mr. Nath Paj thatl all these
vears we have not evolved any China
policy; we have never enuncia.ed a
China policy. It is no use saying that
China 1s jsolated. If China is isolated,
it Is not on actount of ourselves,
becaust we have always sadvocsted jts
entry into the UNO. There are other
territories which are their own and in
which the Chinese have been living
for centuries. Why do they not go in
that direction and why do they come
in our direction? Why do they not
heap indignities on other nations
ra'her than heaping indignities on this
nation, when we have advocated their
entry into the UNO? 1 must say thst
anybody looking at your policy would
think that we are a cowardly nation,
we do not stand on our own legs #nd
we yleld to bullies. A nation that
yields to bulljes is bound to come

down,

Another thing which I want to &Y
is this. Suppose, a sadistic rascal
pulling out the eyes of my neighbou’™-
When he comes to pull at my e¥es
[ have nothing to do but say thll;’::
: & 1
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8045 Stege of
not {0 save my eyes because he has
pulled out the eyes of my neighbours?
This is a very strange attitude that is
iaken by the Foreign Minister. Because
some others are insulted, we have
nothing to do; whether they are
insulted rightly or wrongly, more than
ourselves or less than ourselves, the
question is why are we being insulted?
We must stand up. What is the good
ot saying that the other nations are
glso treated like this. Why don't you
take council with those other nations?

Shrli Swaraan BSingh: 1 have never
satd n )jus.ification of the Chinese
behaviour that they have insulted
other countries. That was farthest
from my mind. In fact, in the state-
ment today, I have said that although
the indignities had been heaped on
members of other missions, what they
have done to us really surpasses all
the brutslities and barbarities which
are known to have been inflicted on
others. That was not in any way a
mitigation of what they were doing,
but only to highlight their consistent

behaviour which has been there
throughou!. ] am sorry, a very senior
hon. Member of this House, Mr

Kripalany, and also some other hon
Members should have mterpreted it in
this form. It was farthest from my
mind to mention those instances to
show 1n any way that they are to be
equated with ours. That 13 not the
point. That was only to show that
they are consistently adopting these
tactics in a consistently barbarous
manner. In this particular ocase
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namely the smege of our Embassy in
Peking, they have surpassed even
their own record. So, that is men-
tioned as a bad record and not in any
way as an extenuating circumstance

or even the remotest justification of
what is being done.

I agree that we must act in a brave
manner. 1 asgree with Shn: J. B
Kripalan: that there cannot be any
respect for a cowardly people, and 1
hope tha: our people are brave and
that we should face this bravely,
calmly and with all the strength that
we can bring about and should not be
lost in these polemics.
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Mr. Speaker: It 1s nearing 6.4 pm.
We have spent over an hour on this
A calling-attention potice cannot be a
debate. 1f I want to call all the Mam-
bers who want to ask questions, then
we may probably have to sit for an-
0 her two hours, and 1 do not think
that 1y possible. There cannot be a
regular debate now on this calling-
atlention notice,

So, | shall now adjourn the House

and 11 will meet again at 11 am
10mMOrrow.

13.42 hrs,

The Lok Sabha then adjourned tifl
Eleven of the Clock on Tueaday, June
20. 1987 /Jyaistha 30, 1889 (Saka).



